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I, tbe Cbair1na of tile Committee on Private )fCIDbcn' BiDa Ind ReaoIutioaI, 
.... becD IIItIIarMd b)' tile CommitlcO 10 pl'elCDllhe Report oa tboir.bebaIf, 
praeaa Ibis Forty~1b Rcpon. 

2. nc eo..ittce IDea 011 11 Dcc:cIDber, 1995 l0l-
l. Eu·jnatioa of abe foUowiaa COIIIIitulioD (AaaeadlDODt) BiOI uDder 

rule 294(1) (I) of &be Rules of Proccdurc:-
(1) ne Coeatilulicla (Ameodmcat) Bill. 1995 ell..........., of'" »4) 

by SIui Chittl Bau. 
(2) nc eo.aituIioa (Aml:ncbnent) Bill. 1995 (Il ___ of'" SlA) 

by SIIri Cbitta B ..... 
II. Classifi~1ioII and aUocation nl time for discullioa of BUIs (via 

Appendi.) under clauses (b) and (e) of Rule 294(1) of the Rules of 
Procedure. 

E"·'utlon vi Cuasdt ..... (" ..... _1) .. 

3. The Committee COIWdc:rcd the Bills and urived at the followin. findinp II 
a rault of their eumination of the BilllI:-

Fi,.d;,." 0/ lite Comm;11ff 

(1) The Constitution (Amendment) BiU. 1995 (AlMlld"wlIl 0/ tutick 324). 
by Shri Chitll Buu. 

The Bill seets to amend artic:1c 324 of the Constitution with a vicw to provide 
that the Election Commillion shall. before takin. any decision II 10 the bolcliaa 
of or postponement of elections to Parliament or to the Le.iIIlture of. State. 
consult aU political parties which are repercd with it. 

After coasiderinl aU upeets of the Bill. the COillmittee recommend that the 
IDCmber may be peraaittcd to move for leaye to introduce the Bill. 

(2) ne Constitution (Amendment) Bill. 1995 (lllfWfld"..,., 0/ tutide '/.4) 
by Shri Chilla Bllu. 

The Bill seeks to amend article SIA of tbe Constitution with a view to 
providia. that it shall be the duty of every citizen of India to cut vote at 
elcctions. if he is eliliblc 10 do 10 under the Constitutioa. 

Aher considcriDa all llpects of tbe BiU. the Committee recommend that tbe 
member may be permitted to move for leaye to introduce the BiU. 

CItIu;fU:lllio11 ad tIlloallioll 0/ lime 10 Bills 
4. The Committee then considered c1U1iflCltion and .llocation of lime to 

three Bills specified in tbe Appendix. 
5. Aher considerinl aD IipccU of the Bills. the Committee recommend that 

the followio. Bills be placed in catclory 'A';-
(I) The Constitution (Amendmcat) Bill. 1995 (IlWniOft 0/ MW tlTlkk JI) 

by Sbri SuItaa Salabudclin Owaili. 
(2) Tbe Acquired launuao Dcficieac:y Syadromc (Preveative Measures) 

BiD. 1995 by Shri Basudcb Ac:huia. 
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The Commiuee funbcr rec:ommcad that die maainin. BiD be placed ill 
catcpry ·S·. The Coauniucc recDlDlIICDd aIIocatioa of lillie for ada at tile Bills 
_ Ihowa in column 5 of t~ Appcadix. 

RftMI.m ...... 
t.. Tbc Comlllinee recommend Iblll-

(i) Sbri Cbi... B.MI be prrmitlCd to DlOW: fur kave to iDtrochIcc .. 
Constitution (Amendment, BiJk; .ad 

(ii) tbe elauification and IIlIcK:ation (Jf time to Billa bJ the Committee. _ 
sbown in thr Appendix. be 'In-ed to by the House. 

NEW DELHI; 
December 11. 1995 

Aar.h.yana 20. 1917 (Sab) 

S. MALLIKARJUNAIAH. 
CIttUmuut, 

CD""";'" CHI PrivIIII M • ....e,,· 
BIlls ad Ruolllliom. 



APPENDIX 

51. Naac of the BiD and Member· BiD No. Catcpy 11me 
No. iD-c:haqe recommcadcd rccommeaded 

1. ne eo.titutioa (Aaaeadmoat) 52 of 1995 
BDI, 1995 (1,..".. 01 .,.. 
ftt:Ie 31) by Sbri Sultan 
Sllabuddia Owaiai. 

2. 11le Acqairecl ImmUDO 73 of 1995 
Dcfic:ieaCJ SJDCIromc 
(Pre¥eaCift Meuurea) BiD. 
1995 by ari B.ucleb Acbaria. 

3. The Collltitution (AmeIldmcnt) 72 of 1995 
BiD,l995 (~ltIo/.,,;w 
J4S, fIC. ) by Sbri Sycd 
Shababucldia. 

A 2boun 

A 2 houn 

B 2 houn 



LOK SABRA 

BULLETIN-PART II 

(Gencni information relating to Parliamentary and other mattei'S) 

Monday, January 29, 19961Magha 9, 1917 (Saka) 

No. 4511 

Members of tile Commillee on Absence of Members from the Sittillls 
of tbe Hetll. 

The Speaker has nominated thc folluwing members 10 the Commit-
lee on Absence of Members from thc Sillings 01 Ihc House wilh 
effect from 4 February, 1996:-

1. Dr. Kartikeswar Pal ra 
2. Shri E. Ahmed 
3. Dr. Asim Bala 
4. Shri Salycndra Nalh Uruhmll Cliludhury 
5. Shri Shiv Raj Singh Chauhan 
6. Prof. Ashokrao Anandrau Dcsh:nuLh 
7. Shri Nurul Islam 
K. Shn Vinaya KaliYilr 
9. Shri Gulam Mohammad Khan 

10. Dr. P. Vallal Peruman 
11. Shri Harish Narayan Prabhu Za,lIyc 
12. Shri A. Venkala Reddy 
13. Dr. Jayant. Rongpi 
14. Shri MOlila) Singh 
15. Shri Prakash Narain Tripallu 



2 

2. Dr. Kanilu:swar Palra has bceD appoiDled Cbairman 01 lIac 
ComaIiIlCC . 

.... 45U 
........ ., ... C __ ili. _ Co...-.-a .u..r.-

The Speaker has nominaled the followin& members 10 Ihe Commit-
tee oa Government Assurances with effed from 4 February, 1996:-

1. Shri Basudcb Achari. 
2. Shri Visbveshwar Bha,at 
3. Shri Gurcharan Singh Oadhahoor 
4. Shri Santosh Kumar Glln,war 
S. Shri P.P. Kaliaperuma. 
6. Shri Prllbhu Dayal Kalhcria 
7. Shri Shailcndra Mllhlo 
8. Shri Harpal Panwar 
9. Shrimati Suryakanta Palil 

10. Shri Shashi Prakash 
11. Shri V. Srceniva5a Prasad 
12. Shri J. Choltlta Rao 
13. Shri Ashl Bhujil PrasaJ Shukla 
14. Shri Ummarcddy Venkaaeswarlu 
IS. Shri V.S. VijaYllrllghavan 

2. Shri Basudeb Acharia has been appoinacd Chairman of ahe 
Commillce. 

No. 4513 
Memben 01' lbe Commillft on Papen Laid _ Ibc TUit 

The Speaker hu nominated the followin, members 10 ahe Commil-
tee on Papers Laid on Ihe: Table wilh effecl from 4 February, 1996:-

1. Shri T.J. Anjalose 
2. Shri NarBin Sin,h Chaudhari 
3. Shri M. Krishnaswamy 
4. Dr. N. MurulClan 
S. Shri Subbuh Chandra Sayalt 

.. 
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6. Sbri Govindrao Niltam 
7. Sbri Cbaadresb Patel 
8. Sbri Somabbai Parcl 
9. Shri N J. Rathava 

10. Shri Sanipalli Gangadhara 
11. Shri Ebrahim Sulaima" Sail 
12. Sbri Morcsbwar Save 
13. Shri Brij Bhusban Sharan Sinp 
14. Sllri Khclsai Singh 
IS. Shri Braja ICishore Tripatby 

2. Shri T.J. Anjalole bas been appointed Cbairmaa of the 
Committee. 

) 

..... 4514 

MeaIhen fIl tile C ....... tft - .......... Le' , "-
The Speaker bas nominated the followina members to the Commit-

tee on Subordinate Legislation with effect from 4 February. 1996:-

I. Shri Amal Datta 
2. Shri Prittwiraj D. Chavan 
3. Shriauti Bhavna Chithalia 
4. Sbri V. Dhananjaya Kumar 
5. Sbri Dharampal Singh Malik 
6. Sbri Simon Marandi 
7. Shri M.V.V.S. Munhy 
8. Sbri D. Pandian 

,) 9. Shri Rajendra Kumar Shanna 
10. Shri K.G. Shivappa 
11. Sltri Pratap Singh 
12. Prof. K.V. Thomas 
13. Shri Umrao Singh 
14. Shri Swarup Upadhayay 
IS. Shri Ram Sharan Yadav 

2. Shri Amal Datta has been appoinlcd Chail1lHlll of '* eo.-
mittec. 
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No. 4515 
Nomination or Members from Lot Sabba 011 the JoiIIt C-iUee _ 

Salaries ..... A ... nca or Memllen or ParIaJaeat 

In pursuance of the provisions contained in sub-section (1) of 
Section 9 of the Salary. Allowances and Pension of Members of 
Parliament Act. 1954. the Speaker has nominated tbe foUowing 
members from Lok Sabha to serve on the Joint Committee of Houses 
of Parliament for the purpose of making rules under the said Section, 
with effect from 4 February. 1996:-

1. Shri Anil Basu 
2. Shri Somjibhai Damor 
3. Shrimati Girija Devi 
4. Shri Jangbir Singh 
S. Dr. G.L. Kanaujia 
6. ..aj. Gca. (Retired) ....... Chandra Khanduri 
7. SIal __ PoIcIaIdIe 
I. SIIri G. a.p ...., 
9. SlId Uday PnIap .... 

10. VIaDt 
N.B.- The Cbainnaa will be elected by the Committee itieH under 

Section 9(2) of the Salary, Allowances and Pensioa of 
Members of Parliameat M. 1954. 

No. 451' 
Maaben or the Commltlft on Pmale MeIaben' .... ad ......... 

The Speaker has nominated the following members to the Commit-
tee on Private MembeR' Bills and' Resolutions with effect from 
IS February, 1996:-

1. Shri S. Mallikarjunaiah 
2. Shri Kirip Cbaliha 
3. Md. Ali Ashraf Fatmi 
4. Shri Z.M. KahandoJe 
S. Dr. Vilwanatham Kanithi 



5 

6. Shri Kesbari LaJ 
7. Sbri Birsingh Mahato 
8. Sbri Siddappa Bhimappa Nyamaaouda 
9. Shri Chandrc:sh Patel 

10. Shri Sivaji Patnaik 
11. Shri Kbappati Pndhani 
12. Dr. LaJ Babadur Raw.1 
13. Shri Amar Pal Sinah 
14. Shri Sant Rmn Sin,.. 
IS. Sbri Sunjbbanu Solanki 

2. Shri S. Mallikarjunaiah has bccD appoiDtcd Qairmaa of the 
Committee. 

S.N. MISHRA. 
S«rrt.,,~. 




